List of Cases registered on complaints about Human Rights Defenders during 01/04/2019 to 31/05/2019
[data as per CMS as on date 04/06/2019]

S.No. |File No Complaint Date |Complainant Name Victim Name Incident Name Incident Date
1 |(1418/18/24/2019 05/04/2019 HENRI TIPHAGNE TAPAN PADHI ATROCITIES ON HUMAN RIGHTS 17/03/2019
DEFENDERS
2 |11132/24/31/2019 16/04/2019 RAJHANS BANSAL, DIRECTOR RAJHANS BANSAL AND FAMILY NON REGISTRATION OF FIR 14/04/2019
3 |1548/18/26/2019 13/04/2019 |SACHINDRA KUMAR SAHOO, HUMAN ZIAUDDIN AND OTHERS TROUBLE BY ANTI-SOCIAL ELEMENTS 12/04/2019
RIGHTS DEFENDERS
4 [12195/24/14/2019-WC 16/04/2019 |TARAWATI W/O VISHWANATH TARAWATI W/O VISHWANATH ATTEMPT TO RAPE 14/04/2019
5 190/3/24/2019 24/04/2019 [HENRI TIPHAGNE, NATIONAL WORKING  |NITUMONI SAIKIA, CHIEF EDITOR AND ABUSE OF POWER 01/01/1991
SECRETARY PRATIDIN
6 |708/13/16/2019 22/04/2019 |[HENRI TIPHAGNE, NATIONAL WORKING  |WAHID SHAIKH, ADVOCATE AND H.R.D.  |ABUSE OF POWER 23/02/2019
SECRETARY
7 |430/36/2/2019 13/04/2019 |HENRI TIPHAGNE, NATIONAL WORKING  [PROF. HARAGOPAL, N. VENUGOPAL RAO, |UNLAWFUL DETENTION 13/04/2019
SECRETARY AND PROF. KATYAYINI VIDMAHE AND
OTHERS TEACHERS
8 |470/36/2/2019 06/05/2019  [HENRI TIPHAGNE JAYA VINDHYALA AND OTHERS ATROCITIES ON HUMAN RIGHTS 02/05/2019
DEFENDERS
9 |876/25/15/2019 16/04/2019 |NIRMAL KARMAKAR S/O LATE. NIRMAL KARMAKAR AND HIS FAMILY FAILURE IN TAKING LAWFUL ACTION 01/01/1991
MANINDRA NATH KARMAKAR MEMBERS
10 (212/33/0/2019 11/05/2019 |KUNAL SHUKLA KUNAL SHUKLA ABUSE OF POWER 09/05/2019

Note : To see latest proceedings of cases, please use Search Option available on homepage of National Human Rights Commission's website.




